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Revenue from Goods Traffic in Delhi
Division

2339. SHRI G. Y. KRISHNAN: Wil
the Minister of RAILWAYS be pleuscd
Yo slate:

(a) the names of the Railway sta-
tions which show an income of over
Rs. 20 lakhs per monrth from goods
araffic in Delhi Division of Northern
Railway;

(h) whether arrangements for thc
‘protection of these goods including
godown facilities exist at there sta-
ti~ns;

(c) if not, the reasons therefor and
the likely date by which such facilitie
«culd be proviled; md

(d) the average figures nf monthly
sircome in the years 1978.76, 1976-77
and 1977.78 for each one of the sta-
dions in part (a) above?
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THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS. (SHRI
SHEO NARAIN): (a) to (d). The n-
formation is being collected and will
be laid on the table of the House.

Nationalisation of Smith Kline &
French(l) Ltd.

2340. SHRIMATI AHILYA P.

RANGNEKAR: Will the Minister of
PETROLEUM, CHEMICALS AND
FERTILIZERS be pleased to state the
reasons for not nationaiising the
Smith Kline & French (I) Ltd.,
Bangalore, whose anti-national and
anti-labour activities are causing
grave concern”?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI H. N. BAHUGUNA): Nationlisa-
tion has to he Lased on policy con-
siderations of a general or  special
nature. Being a company engaged in
the manufacture of drug formulations,
M/s. Smith Kline & French (1) Lta.
have, however, been issued » directive
hy the Reserve Bank of India, in
pursuanve of the New Drug Policy. to
reduce the foreign cquity to 40 per
cent,

Anti-National Activities of M/s. Smith
Kline & French(l) Ltd, Bangalore

2341. SHRI DINEN BHATTACHA-
RYA: Will the Minister of PETRO-
LECM, CHEMICALS AND FERTIL!.
ZERS be pleascd o state:

(a) whether attention of Govern-
ment has been drawpn to the anti-
national activities of the Smith Kline
and French(l) Ltd. Bangalore. who
are regularly sending semi-processed
miéro-biological culture in Lyophils
to their parent company in U.S.A.
without the sanctions of Government
ot India;

(b) if so, what steps have been
taken agsinst them;

(¢) whether Government have con-
ducted any enquiry and while cﬂnl:
ducting enquiry have they met wit!
workers and union leaders; and
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(d) if no enquiry done, the reasons
thereof?

THE MINISTER OF PETROLEUM
CHEMICALS AND FERTILIZERS
(SHRI H. N. BAHUGUNA): (a) fn
(d). A complaint to this effect has
been received by this Ministry, whicn
is neing enguired into,
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